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Last Date & Time of Submission of Bids On or before 10.08.2026 at 4.30 P.M.

Place of Submission of Bids Bihar State Legal Services Authority, Opposite
Old Patha Museum, Budh Marg, Patna-01

Date & Time of opening of the Bids 1. Technical Bid on 17.08.2026 at 1.30 P.M.
2. Financial Bid 17.08.2026 at 1.30 P.M.
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S.N. BSLSA Building/Halls/Rooms/ Chambers/ Bathrooms/ Measurement
Amenity Rooms/Varandas etc.
01 Ground Floor 5,353.09 sq. ft.;
02 First Floor 5,242.02 sq. ft.;
03 Second Floor 4,135.28 sq. ft.
04 Outer Area 11,059.41 sq. ft.
Grand Total Approximately 25,789.80 sq. ft.
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(1) Financial Bid
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(2) Technical Bid
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S.N. BSLSA Building/Halls/Rooms/ Chambers/ Bathrooms/ Measurement
Amenity Rooms/Varandas etc.

01 Ground Floor 5,353.09 sq. ft.

02 First Floor - 5,242.02 sq. ft.

03 Second Floor 4,135.28 sq. ft.

04 Outer Area - 11,059.41 sq. ft.

Grand Total Approximately 25,789.80 sq. ft.
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1. BSLSA Building/Halls/Rooms/Chambers/ Bathrooms/Amenity Rooms/Varandas etc.

S.N. | Work Details Frequency of Cleaning
01 Cleaning of doors/Dusting Once in a day
02 Cleaning of windows/ Dusting Once in a day
03 Dusting of furniture and other articles Once in a day
04 Wet mopping of floor Once in a day
05 Dry mopping of floor Once in a day
06 Emptying of dustbin Once in a day
07 Vacuum cleaning of carpet and sofa Once in a day
08 Spotting of carpet As required
09 Cleaning of doormat Once in a day
10 Cleaning of sofa by dry shampooing As required
kil Cleaning of electrical switches Once in a day
12 Spot cleaning of walls As required
2. TOILETS
S.N. | Work Details Frequency of Cleaning
01 Cleaning doors, windows, walls, floors, doormat, fittings, | Twice a Day
washbasin, mirrors and garbage removal
02 Scrubbing of urinal and sinks Twice a Day
03 Changing urinal cubes and Odonil cubes As required
3. STAIRS
Work Details Frequency of Cleaning
Wet Mopping Twice in a day
..CORRIDORS
O/\ﬁ'l\/ork Details Frequency of Cleaning
Wet Mopping Twice in a day
Dry Mopping Four times in a day
HORTICULTURE SERVICES

1. Maintenance, manuring, seeding and beautification of lawn and garden.

2. Watering the plants and flower pots.
3. Maintenance of decorative garden and lawn.

4. Improvement of ambience greenery in the campus.
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Bihar State Legal Services Authority (BSLSA)
Opposite Old Patna Museum, Budh Marg, Patna-800001.

Tender/Quotation Noz.y ../2026 Dated‘yzw"’;"lé

Sealed quotations are hereby invited from reputed service providers/agencies for providing
housekeeping and cleaning services for maintaining proper cleanliness in the entire BSLSA building,
including the open spaces.

The Tender/Quotation, along with all requisite documents, must be submitted in a sealed envelope
superscribed "Quotation for Housekeeping and Cleaning Services". The Technical Bid and Financial Bid shall
be submitted separately in two different sealed envelopes, duly superscribed with their respective titles.
Both envelopes shall thereafter be placed in a single sealed envelope and addressed to:

The Member Secretary

Bihar State Legal Services Authority (BSLSA)

Opposite Old Patna Museum, Budh Marg, Patna-800001.

The Technical Bid must contain all relevant technical details, including the capabilities and
credentials of the service provider/agency, the proposed mode and system of service delivery, experlence
in the relevant field, and other requisite details and documents.

The Financial Bid must contain the rates quoted by the service provider/agency, inclusive of all
applicable taxes, duties and other charges.

The Financial Bids shall be opened only in respect of those firms/agencies which qualify in the
Technical Bid. Sealed Tenders/Quotations shall be accepted only up to the date and time specified in the
details given below. No Bid shall be accepted after the stipulated date and time under any circumstances.

Last Date & Time of Submission of Bids On or before 10.08.2026 at 4.30 P.M.

Place of Submission of Bids Bihar State Legal Services Authority, Opposite
Old Patna Museum, Budh Marg, Patna-01

Date & Time of opening of the Bids 1. Technical Bid on 17.08.2026 at 1.30 P.M.
2. Financial Bid 17.08.2026 at 1.30 P.M.

Details of the required articles, their qualities, specifications and other necessary conditions are
available on the official website of the BSLSA (http://patnahighcourt.gov.in)
(Annexure)
The BSLSA is inviting tenders/quotations for outsourcing the cleaning/ housekeeping work of the bUIIdlng
of BSLSA (including halls/ conference hall/ Rooms Chambers, Bathroom Verandas/Amenity rooms).
A. Workplace:- BSLSA Building:-

S.N. BSLSA Building/Halls/Rooms/ Chambers/ Bathrooms/ Measurement
Amenity Rooms/Varandas etc.
01 Ground Floor 5,353.09 sq. ft.;
02 First Floor 5,242102sq- Tt:;
03 Second Floor 4,135.28 sq. ft.
04 Outer Area 11,059.41 sq. ft.
Grand Total Approximately 25,789.80 sq. ft.
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The quotation shall comprise two separate bids, namely, the Technical Bid and ti Financial Bid.
(1) Technical Bid: The Technical Bid shall contain detailed information regarding capabilities and
credentials of the firm/service provider/agency, the proposed mode system of providing the services,
experience in providing similar services to differ organisations/institutions, availability of manpower,
and willingness to provide required services at the Bihar State Legal Services Authority (BSLSA). The
bidder also furnish details of the minimum number of workers, including supervisors, prop to be
deployed for the performance of the work.
(ii) Financial Bid: The Financial Bid shall contain the rates quoted for sweeping and clea services,
inclusive of all applicable taxes and charges, on a per square foot/per p basis, as applicable, along with
the applicable minimum wages. The Financial Bic also clearly indicate the total monthly chargeable
amount, based on the minnumber of workers and supervisors proposed to be engaged. The Financial
Bid shall further include the details and cost of all required cl materials, consumables, equipment and
tools, along with the expected total m chargeable amount for providing the offered services in the area
specified above BSLSA premises.

The bidder shall clearly specify the total monthly cost of the housekeeping and cleaning services,
including manpower, supervisors, cleaning materials, consumables, tools, equipment, taxes and all other
applicable charges.

Scope of House Keeping work:-

S.N. BSLSA Building/Halls/Rooms/ Chambers/ Bathrooms/ Measurement
Amenity Rooms/Varandas etc.
01 Ground Floor 5,353.09 sq. ft.
02 First Floor - 5,242.02 sq. ft.
03 Second Floor 4,135.28 sq. ft.
| 04 Outer Area - 11,059.41 sq. ft.
Grand Total Approximately 25,789.80 sq. ft.

FREQUENCY OF CLEANING OF MAJOR ITEMS

1. BSLSA Building/Halls/Rooms/Chambers/ Bathrooms/Amenity Rooms/Varandas etc.

S.N. | Work Details Frequency of Cleaning
01 Cleaning of doors/Dusting Once in a day
02 Cleaning of windows/ Dusting Once in a day
03 Dusting of furniture and other articles Once in a day
04 Wet mopping of floor Once in a day
05 Dry mopping of floor Once in a day
06 Emptying of dustbin Once in a day
07 Vacuum cleaning of carpet and sofa Once in a day
08 Spotting of carpet As required
09 Cleaning of doormat Once in a day
10 Cleaning of sofa by dry shampooing As required
11 Cleaning of electrical switches Once in a day
12 Spot cleaning of walls As required




Z. 10ILETS

S.N. | Work Details Frequency of Cleaning

01 Cleaning doors, windows, walls, floors, doormat, fittings, | Twice a Day
washbasin, mirrors and garbage removal

02 Scrubbing of urinal and sinks Twice a Day

03 Changing urinal cubes and Odonil cubes As required

3. STAIRS

Work Details Frequency of Cleaning

Wet Mopping Twice in a day

4. CORRIDORS

Work Details Frequency of Cleaning

Wet Mopping Twice in a day

Dry Mopping Four times in a day

HORTICULTURE SERVICES
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4.

Maintenance, manuring, seeding and beautification of lawn and garden.
Watering the plants and flower pots.

Maintenance of decorative garden and lawn.

Improvement of ambience greenery in the campus.

SPECIAL TERMS & CONDITIONS/CONDITIONS OF TENDER

i3

2

The Service Provider will at all times, during the continuance of the agreement, obey and observe all
directions and instructions given by Buyer and its officials.

The Service Provider has to bring his own staff, who are skilled and good workers. Buyer under any
circumstances will not provide any manpower support.

. The Supervisor appointed by the Service Provider will be available throughout the day at the premises

to supervise and guide his men.
Service Provider will make arrangements for leave reserves and holidays and deploy sufficient
workers on rotation. :

. Aregistered medical practitioner will carry out the medical check-up of the staff every year. Any staff

failing the medical check-up should be removed immediately.

. Three pairs of uniforms per year shall be provided by the Service Provider to all his staff at his own

cost. It has to be maintained.

. Every worker is to be provided with name badges. Strict personal hygiene has to be observed.

. The Service Provider or his employee will not use the premises allotted to him/her for any purpose

other than the purposes defined and shall not act in any manner as to cause any nuisance or
annoyance to the officers and employees.

. The Service Provider has to satisfy the Buyer by showing adequate recorded proof that the minimum

wages, ESI contribution and contribution to Provident Fund, as applicable under the statutory Act,
are being paid to his staff before the first week of the month, taking care about the paid leaves etc.
as required under the Contract Labour Regulation Act and Minimum Wages as notified by the
Government from time to time.

10. All the rules related to the Labour Law and applicable Acts should be strictly followed and in case of

any dispute Buyer will not be a party.

11. The Service Provider will provide pay slips to all its employees separately and furnish certificate for

the same to the Buyer.

12. The cleaning materials etc. used for work should be as per the brand names/others approved by

Buyer.
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Garbage collected has to be dumped in the area and the place specified by the Municipal Corporation.
The responsibility of disposal of garbage would be entirely borne by the Service Provider.

14. The Service Provider will submit the bills for the services rendered once in a month to the Buyer, which

15:

16.

157

18.

19.

will scrutinize the bills before processing the payments.

In case of any irregularity in service, quality not up to the expectations, or complaints received from
in-house personnel, then the Service Provider would be penalized. The penalty would be decided by
the Buyer and will be directly deducted from the bill claimed by the Contractor and the Buyer's
decision shall be final in this regard. The Buyer will monitor from time to time as to whether the rules,
terms and conditions are being followed, and in case of lapses, deviations, violations etc.. suitable
action will be taken against the Service Provider.

Any accidents including death caused to the Contractor or workers during the course of execution of
work or elsewhere will be addressed and taken care of by the Contractor. The Buyer, in no way, shall
be responsible for the same.

The Contract may be terminated at one month's notice by the Buyer, if any one of the stipulated
conditions agreed upon by the Service Provider are not met to the satisfaction of the Buyer.

The Service Provider will be deemed for all legal and contractual purposes as the employer of his staff
and such staff will not have any claim for employment in Buyer now or at a future date.

As per the Contract Labour Regulation and Abolition Act, 1970, the Service Provider/Contractor shall
be responsible for ensuring that wages are paid to the labourer on time. The Buyer shall not be
responsible for payment of wages to the labourer and it is the sole responsibility of the Service
Provider/Contractor

The Member Secretary
Bihar State Legal Services Authority (BSLSA)
Opposite Old Patna Museum, Budh Marg, Patna-800001.



